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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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MADAM SPEAKER: Now, Questions Hour.
Q. 581, Shri R. Thamaraiselvan — not present.

Shri M. Venugopala Reddy.

... (Interruptions)

11.01 hrs.

At this stage Shri Ganesh Singh, Shri Shailendra Kumar, Shri Ashok Kumar Rawat,
Shrimati Harsimrat Kaur Badal, Shri Anandrao Adsul, Shri M. Anandan and some
other hon. Members came and stood on the floor near the Table.

... (Interruptions)

MADAM SPEAKER: Are you asking the supplementary?

... (Interruptions)
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11.02 hrs
MADAM SPEAKER: Q. 581, Shri M. Venugopala Reddy.

(Q.581)
SHRI M. VENUGOPALA REDDY : Madam Speaker, the hon. Minister has

mentioned in his written answer that private schools are admitting 25 per cent
students belonging to Economically Weaker Sections (EWS) and other
disadvantaged groups.... (Interruptions) 1 would like to know from the hon.
Minister whether the State of Andhra Pradesh has been included in those 13 States
that have been mentioned by the hon. Minister.... (Interruptions) 1 would also like
to know as to what the expenditure has been incurred for giving admission to each
student belonging to Economically Weaker Sections as well as disadvantaged
groups.... (Interruptions)

SHRI M.M. PALLAM RAJU: The State has not yet calculated the amount that has
to be reimbursed. So, we do not have the figures from Andhra Pradesh yet. ...

(Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 12.00 Noon.

11.04 hrs

The Lok Sabha then adjourned till Twelve
of the Clock.




08.05.2013 10

12.00 hrs.
The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)
... (Interruptions)
12.0 % hrs.

At this stage Shri Ashok Kumar Rawat, Shri Ganesh Singh, Shri Brijbhushan
Sharan Singh, Shrimati Harsimrat Kaur Badal and some other hon. Members
came and stood on the floor near the Table.

12.01 hrs.
PAPERS LAID ON THE TABLE
MADAM SPEAKER: Now, Papers to be laid on the Table.
Shri Namo Narain Meena.
... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): On behalf of Shri P. Chidambaram, I beg to lay on the Table
a copy of the Statement (Hindi and English versions) on Quarterly Review of the
trends in receipts and expenditure in relation to the budget at the end of third
quarter of financial year 2012-2013 under section 7(1) of the Fiscal Responsibility
and Budget Management Act, 2003.
(Placed in Library, See No. LT 9071/15/13)
... (Interruptions)
THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
(SHRI AJAY MAKEN): I beg to lay on the Table:-

(1) A copy of the Memorandum of Understanding (Hindi and English versions)
between the Housing and Urban Development Corporation Limited and the
Ministry of Housing and Urban Poverty Alleviation for the year 2013-2014.

(Placed in Library, See No. LT 9072/15/13)
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(i)

3)

11

A copy of the Annual Report (Hindi and English versions) of the
Lakshadweep Building Development Board, Kavaratti, for the year
2011-2012, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Lakshadweep Building
Development Board, Kavaratti, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (2) above.

(Placed in Library, See No. LT 9073/15/13)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): I beg to lay on the

Table:-
() (Y)
(i1)
(2)
3 O

(i)

A copy of the Annual Report (Hindi and English versions) of the
Tata Institute of Fundamental Research, Mumbai, for the year
2011-2012, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Tata Institute of Fundamental

Research, Mumbai, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 9074/15/13)

A copy of the Annual Report (Hindi and English versions) of the
Institute of Physics, Bhubaneswar, for the year 2011-2012.

A copy of the Annual Accounts (Hindi and English versions) of
the Institute of Physics, Bhubaneswar, for the year 2011-2012,
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together with Audit Report thereon.

(1ii1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Institute of Physics,
Bhubaneswar, for the year 2011-2012.

4) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 9075/15/13)

(5) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Science Education and Research,
Bhubaneswar, for the year 2011-2012, alongwith Audited
Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Science
Education and Research, Bhubaneswar, for the year 2011-2012.

(6) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 9076/15/13)

(7) A copy of the All India Services (Performance Appraisal Report)
Amendment Rules, 2013 (Hindi and English versions) published in Notification
No. G.S.R. 107(E) in Gazette of India dated 19™ February, 2013 under sub-section
(2) of Section 3 of the All India Services Act, 1951.
(Placed in Library, See No. LT 9077/15/13)
... (Interruptions)

MADAM SPEAKER: Item no. 5. Shri Jitin Prasada — not present.
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI M.M.
PALLAM RAJU): On behalf of Dr. Shashi Tharoor, I beg to lay on the Table:-

(1)

2)

3)

(4)

(5

(@)

(i)

A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Technology Hyderabad, Hyderabad, for the
year 2011-2012.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology

Hyderabad, Hyderabad, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

(1)

(i)

(Placed in Library, See No. LT 9119/15/13)

A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology, Tiruchirappalli, for the year
2011-2012, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of

Technology, Tiruchirappalli, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

(1)

(ii)

(Placed in Library, See No. LT 9120/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Technology Kharagpur, Kharagpur, for the
year 2011-2012.
A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Institute of Technology
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(6)

(7)

(8)

)

(10)

(11)

14

Kharagpur, Kharagpur, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (5) above.

(@)

(ii)

(Placed in Library, See No. LT 9121/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management, Ahmedabad, for the year 2011-
2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of

Management, Ahmedabad, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (7) above.

(1)

(i)

(Placed in Library, See No. LT 9122/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management, Lucknow, for the year 2011-2012,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Management,

Lucknow, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (9) above.

(1)

(i)

(Placed in Library, See No. LT 9123/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Calcutta, Kolkata, for the year
2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Management

Calcutta, Kolkata, for the year 2011-2012.
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(12) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (11) above.

(Placed in Library, See No. LT 9124/15/13)
(13) A copy of the Annual Accounts (Hindi and English versions) of the
Indian Institute of Technology Roorkee, Roorkee, for the year 2011-

2012, together with Audit Report thereon.
(14) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (13) above.
(Placed in Library, See No. LT 9125/15/13)
(15 ) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Technology Kanpur, Kanpur, for the year

2011-2012.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology

Kanpur, Kanpur, for the year 2011-2012.
(16) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (15) above.
(Placed in Library, See No. LT 9126/15/13)
a7 @ A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Technology Gandhinagar, Ahmedabad, for the
year 2011-2012.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology

Gandhinagar, Ahmedabad, for the year 2011-2012.
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(18)

(19)

(20)

(21)

(22)

(23)
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Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (17) above.

(1)

(i)

(Placed in Library, See No. LT 9127/15/13)
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology, Kurukshetra, for the year 2011-
2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of

Technology, Kurukshetra, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (19) above.

(1)

(i)

(iii)

(Placed in Library, See No. LT 9128/15/13)
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology Durgapur, Durgapur, for the
year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the National Institute of Technology Durgapur, Durgapur, for the
year 2011-2012, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of

Technology Durgapur, Durgapur, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (21) above.

(1)

(Placed in Library, See No. LT 9129/15/13)
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology Rourkela, Rourkela, for the
year 2011-2012, alongwith Audited Accounts.
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(24)

(25)

(26)

(27)

(28)

(29)

(i)
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A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of

Technology Rourkela, Rourkela, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (23) above.

(1)

(i)

(Placed in Library, See No. LT 9130/15/13)
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology, Hamirpur, for the year 2011-
2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of

Technology, Hamipur, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (25) above.

(Placed in Library, See No. LT 9131/15/13)

A copy of the Annual Accounts (Hindi and English versions) of the

Indian Institute of Technology Indore, Indore, for the year 2011-2012,

together with Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (27) above.

(1)

(i)

(Placed in Library, See No. LT 9132/15/13)

A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Technology Guwahati, Guwahati, for the year
2011-2012.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology

Guwahati, Guwahati, for the year 2011-2012.
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(30)

(1)

(32)

(33)

(34)

(35)
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Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (29) above.

(1)

(i)

(Placed in Library, See No. LT 9133/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Tiruchirappalli, Tiruchirappalli,
for the year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management Tiruchirappalli, Tiruchirappalli, for the year 2011-
2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (31) above.

(1)

(i)

(Placed in Library, See No. LT 9134/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Kozhikode, Kozhikode, for the
year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of

Management Kozhikode, Kozhikode, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (33) above.

(1)

(i)

(Placed in Library, See No. LT 9135/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Rohtak, Rohtak, for the year
2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of

Management Rohtak, Rohtak, for the year 2011-2012.
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(36)

(37)

(38)

(39)

(40)

(41)
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Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (35) above.

(1)

(i)

(Placed in Library, See No. LT 9136/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Shillong, Shillong, for the year
2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of

Management Shillong, Shillong, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (37) above.

(1)

(i)

(Placed in Library, See No. LT 9137/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Banglaore, Bangalore, for the
year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of

Management Banglaore, Bangalore, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (39) above.

(1)

(i)

(Placed in Library, See No. LT 9138/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Science Education and Research, Mohali, for
the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the Indian Institute of Science Education and Research, Mohali,

for the year 2011-2012, together with Audit Report thereon.
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(42)

(43)

(44)

(45)

(46)

(iii)
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A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Science

Education and Research, Mohali, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (41) above.

(1)

(i)

(iii)

(Placed in Library, See No. LT 9139/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Science, Bangalore, for the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the Indian Institute of Science, Bangalore, for the year 2011-
2012, together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Science,

Bangalore, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (43) above.

(1)

(i)

(Placed in Library, See No. LT 9140/15/13)
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Foundry and Forge Technology, Ranchi, for
the year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Foundry

and Forge Technology, Ranchi, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (45) above.

(Placed in Library, See No. LT 9141/15/13)
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(47)

(48)

(49)

(50)

(1)

(1)

(i)

21

A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Science Education and Research, Pune, for the

year 2011-2012, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Science

Education and Research, Pune, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (47) above.

(1)

(i)

(iii)

(Placed in Library, See No. LT 9142/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Science Education and Research, Kolkata, for
the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the Indian Institute of Science Education and Research, Kolkata,
for the year 2011-2012, together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Science

Education and Research, Kolkata, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (49) above.

(1)

(i)

(Placed in Library, See No. LT 9143/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Science Education and Research,
Thiruvananthapuram, for the year 2011-2012, alongwith Audited
Accounts.

A copy of the Review (Hindi and English versions) by the
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(52)

(53)

(54)

(55)

(56)

(57)

22

Government of the working of the Indian Institute of Science
Education and Research, Thiruvananthapuram, for the year 2011-
2012.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (51) above.
(Placed in Library, See No. LT 9144/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Bal Bhavan, New Delhi, for the year 2011-2012.

(1) A copy of the Annual Accounts (Hindi and English versions) of
the National Bal Bhavan, New Delhi, for the year 2011-2012,
together with Audit Report thereon.

(111)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Bal Bhavan, New
Delhi, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (53) above.
(Placed in Library, See No. LT 9145/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Council of Philosophical Research, New Delhi, for the
year 2011-2012, alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Council of
Philosophical Research, New Delhi, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (55) above.
(Placed in Library, See No. LT 9146/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Council of Rural Institutes, Hyderabad, for the year
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2011-2012, alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Council of Rural

Institutes, Hyderabad, for the year 2011-2012.
(58) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (57) above.

(Placed in Library, See No. LT 9147/15/13)
59 () A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technical Teachers Training and Research,

Chennai, for the year 2011-2012, alongwith Audited Accounts.

(1i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Technical
Teachers Training and Research, Chennai, for the year 2011-
2012.
(60) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (59) above.
(Placed in Library, See No. LT 9148/15/13)
61) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technical Teachers’ Training and Research,
Bhopal, for the year 2011-2012, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Technical
Teachers’ Training and Research, Bhopal, for the year 2011-
2012.
(62) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (61) above.

(Placed in Library, See No. LT 9149/15/13)
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(63)

(64)

(65)

(66)

(67)

(1)

(i)
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A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technical Teachers Training and Research,
Chandigarh, for the year 2011-2012, alongwith Audited
Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Technical
Teachers Training and Research, Chandigarh, for the year 2011-
2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (63) above.

(1)

(i)

(Placed in Library, See No. LT 9150/15/13)
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technical Teachers Training and Research,
Kolkata, for the year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Technical
Teachers Training and Research, Kolkata, for the year 2011-
2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (65) above.

(1)

(i)

(Placed in Library, See No. LT 9151/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Advanced Study, Shimla, for the year 2011-
2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Advanced

Study, Shimla, for the year 2011-2012.
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(68)

(69)

(70)

(71)

(72)

(73)

25

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (67) above.

(1)

(i)

(Placed in Library, See No. LT 9152/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Council of Social Science Research, New Delhi, for the
year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Council of Social

Science Research, New Delhi, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (69) above.

(1)

(i)

(iii)

(Placed in Library, See No. LT 9153/15/13)
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Industrial Engineering, Mumbai, for the
year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the National Institute of Industrial Engineering, Mumbai, for the
year 2011-2012, together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Industrial

Engineering, Mumbeai, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (71) above.

(1)

(i)

(Placed in Library, See No. LT 9154/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Board of Apprenticeship Training (Southern Region), Chennai,
for the year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
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(74)

(75)

(76)

(77)

(78)

(79)

26

Government of the working of the Board of Apprenticeship
Training (Southern Region), Chennai, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (73) above.

(1)

(i)

(Placed in Library, See No. LT 9155/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Indian Council of Historical Research, New Delhi, for the year
2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Council of Historical

Research, New Delhi, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (75) above.

(1)

(i)

(Placed in Library, See No. LT 9156/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Sant Longowal Institute of Engineering and Technology,
Longowal, for the year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Sant Longowal Institute of

Engineering and Technology, Longowal, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (77) above.

(Placed in Library, See No. LT 9157/15/13)

A copy of the Annual Accounts (Hindi and English versions) of the

Indian Institute of Information Technology, Allahabad, for the year

2011-2012, together with Audit Report thereon.
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(80) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (79) above.
(Placed in Library, See No. LT 9158/15/13)
(81) A copy each of the following Notifications (Hindi and English versions)
under Section 28 of the University Grants Commission Act, 1956:-
(i) The UGC (Promotion of Equity in Higher Educational Institutions)
Regulations, 2012 published in Notification No. 14-3/2012(CPP-II)
in weekly Gazette of India dated 25™ January, 2013.
(i) The UGC (Mandatory Assessment and Accreditation of higher
Educational Institutions) Regulations, 2012 published in
Notification No. 14-42/2011(CPP-II) in weekly Gazette of India
dated 25™ January, 2013.
(Placed in Library, See No. LT 9159/15/13)
(82) A copy of the All India Council for Technical Education [National
Employability Enhancement Mission(NEEM)] Regulations, 2013 (Hindi and
English versions) published in Notification No. 37-3/Legal/AICTE/2013 in
Gazette of India dated 15™ April, 2013 under Section 24 of the All India Council
for Technical Education Act, 1987.
(Placed in Library, See No. LT 9160/15/13)
83) (1) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Technology Bombay, Mumbai, for the year
2011-2012.
(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology
Bombay, Mumbai, for the year 2011-2012.
(84) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (83) above.

(Placed in Library, See No. LT 9161/15/13)
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... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
K.C. VENUGOPAL): I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions):-
(1) Memorandum of Understanding between the Pawan Hans Limited
and the Ministry of Civil Aviation for the year 2013-2014.
(Placed in Library, See No. LT 9162/15/13)
(1))  Memorandum of Understanding between the Airports Authority of
India and the Ministry of Civil Aviation for the year 2013-2014.
(i11)  (Placed in Library, See No. LT 9163/15/13)
(2) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-
(i) Review by the Government of the working of the Air India
Limited, New Delhi, for the year 2011-2012.
(1))  Annual Report of the Air India Limited, New Delhi, for the year
2011-2012, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.
(3) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (2) above.
(Placed in Library, See No. LT 9164/15/13)
(4) (1) A copy of the Annual Accounts (Hindi and English versions) of the
Airports Economic Regulatory Authority of India, New Delhi, for
the year 2011-2012, together with Audit Report thereon.
(i1)) Statement regarding Review (Hindi and English versions) by the
Government on the Audited Accounts of the Airports Economic
Regulatory Authority of India, New Delhi, for the year 2011-2012.
(Placed in Library, See No. LT 9165/15/13)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT (SHRIMATI DEEPA DASMUNSI): I beg to lay on the Table:-
(1) A copy of the Review” (Hindi and English versions) by the Government
of the working of the National Institute of Urban Affairs, New Delhi, for
the year 2011-2012.
(Placed in Library, See No. LT 9166/15/13)
(2) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-
(1) Review by the Government of the working of the Kolkata Metro
Rail Corporation Limited, Kolkata, for the year 2011-2012.
(i) Annual Report of the Kolkata Metro Rail Corporation Limited,
Kolkata, for the year 2011-2012, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9167/15/13)

(3) A copy of the Memorandum of Understanding (Hindi and English versions)
between the National Buildings Construction Corporation Limited and the
Ministry of Urban Development for the year 2013-2014.
(Placed in Library, See No. LT 9168/15/13)
(4) (1) A copy of the Annual Accounts (Hindi and English versions) of the
Delhi Development Authority, Delhi, for the year 2011-2012,
together with Audit Report thereon.
(1) A copy of the Review (Hindi and English versions) by the
Government on the Audited Accounts of the Delhi Development
Authority, Delhi, for the year 2011-2012.
(5) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (4) above.
(Placed in Library, See No. LT 9169/15/13)

* Annual Report and Audited Accounts was laid on 20.03.2013.
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... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY (DR. KRUPARANI KILLI): I beg to lay
on the Table a copy each of the following papers (Hindi and English versions):-
(1)  Memorandum of Understanding between the Bharat Sanchar Nigam
Limited and the Department of Telecommunication for the year
2013-2014.
(Placed in Library, See No. LT 9170/15/13)
(2) Memorandum of Understanding between the MTNL and the
Government of India for the year 2013-2014.
(Placed in Library, See No. LT 9171/15/13)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO

NARAIN MEENA): | beg to lay on the Table-

(1) A copy of the Notification No.09/2013 Service Tax (Hindi and English

versions) published in Gazette of India dated 8" May, 2013 together with an

explanatory memorandum making certain amendments in the Notification No.
26/2012-Service Tax dated 20™ June, 2012 under sub-section (4) of Section 94 of

the Finance Act, 1994.

(Placed in Library, See No. LT 9174/15/13)

(2) A copy each of the following Notifications (Hindi and English versions)

under section 159 of the Customs Act, 1962:-

(i) Notification No. 25/2013-Customs published in Gazette of India dated g™
May, 2013 together with an explanatory memorandum making certain
amendments in the Notification No. 12/2012-Customs dated 17™ March,
2012

(ii) Notification No. 26/2013-Customs published in Gazette of India dated g

May, 2013 together with an explanatory memorandum making certain
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amendments in the Notification No. 21/2012-Customs dated 17™ March,
2012.
(Placed in Library, See No. LT 9175/15/13)
(3) A copy of the Notification No. 16/2013-Central Excise (Hindi and English
versions) published in Gazette of India dated 8" May, 2013 together with an
explanatory memorandum making certain amendments in the three notifications,
mentioned therein, under sub-section (2) of section 38 of the Central Excise Act,
1944.
(Placed in Library, See No. LT 9176/15/13)

... (Interruptions)
12.03 hrs

BUSINESS ADVISORY COMMITTEE
48™ Report

SHRI BHARTRUHARI MAHTAB (CUTTACK): I beg to present the Forty-
eighth Report of the Business Advisory Committee.

... (Interruptions)
12.03 % hrs.
COMMITTEE ON ABSENCE OF MEMBERS FROM THE

SITTINGS OF THE HOUSE
Minutes

. goiR™ (dlerior): W], § 2 A3, 2013 &I MR AWl & 9H1 A Aewl &
JUrRIRT e AfHfT @1 odf o & HRIATE AR (RS q2a1 SISl WAU) FHT Ied TR

REGIY

... (Interruptions)
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12.03 % hrs.

COMMITTEE ON SUBORDINATE LEGISLATION
33" Report

SHRI P. KARUNAKARAN (KASARGOD): I beg to present the Thirty-third

Report (Hindi and English versions) of the Committee on Subordinate Legislation.

... (Interruptions)

12.04 hrs.

RAILWAY CONVENTION COMMITTEE
6™ and 7™ Reports

SHRI ARJUN CHARAN SETHI (BHADRAK): I beg to present the following

Reports:-

(1)  Sixth Report (Fifteenth Lok Sabha) on ‘Rate of Dividend for the year 2013-
14 and other ancillary matters’.

(2)  Seventh Report (Fifteenth Lok Sabha) on Action Taken by the Government
on the observations and recommendations contained in the Fourth Report
(Fifteenth Lok Sabha) on ‘Pending on-going Projects of the Ministry of
Railways—Commissioning of the Autokast Factory at Cherthala, Kerala - A
Case Study.’

... (Interruptions)
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12.04 ' hrs.

COMMITTEE ON EMPOWERMENT OF WOMEN
19™ Report
RAJKUMARI RATNA SINGH (PRATAPGARH): 1 beg to present the
Nineteenth Report (Hindi and English versions) of the Committee on
Empowerment of Women (2012-13) on the Subject ‘Victims of Sexual Abuse and
Trafficking and their Rehabilitation’.

... (Interruptions)

12.05 hrs.

COMMITTEE ON MEMBERS OF PARLIAMENT
LOCAL AREA DEVELOPMENT SCHEME

11™ Report

SHRI A.K.S. VIJAYAN (NAGAPATTINAM): I beg to present the Eleventh
Report (Hindi and English versions) (Fifteenth Lok Sabha) of the Committee on
MPLADS on the subject “Execution of MPLADS works through Societies/ Trusts/
NGOs”.

... (Interruptions)
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12.05 ' hrs.

STANDING COMMITTEE ON PETROLEUM AND NATURAL GAS
17™ and 18™ Reports

SHRI ARUNA KUMAR VUNDAVALLI (RAJAHMUNDRY): I beg to present

the following Reports (Hindi and English versions) of the Standing Committee on

Petroleum and Natural Gas:-

(1)  Seventeenth Report on Action Taken by the Government on the
recommendations contained in the 12th Report (15th Lok Sabha) on the
subject ‘Safety of Oil Installations’.

(2)  Eighteenth Report (15th Lok Sabha) on the subject 'Long Term Purchase
Policy and Strategic Storage of Crude Oil'.

... (Interruptions) E

12.06 hrs.

STANDING COMMITTEE ON INDUSTRY
242" to 244™ Reports

SHRI HASSAN KHAN (LADAKH): Madam, I beg to lay the following reports

(Hindi and English versions) of the Standing Committee on Industry:-

(1) Two Hundred Forty-second Report on Demands for Grants (2013-14)
pertaining to the Ministry of Heavy Industries and Public Enterprises
(Department of Public Enterprises).

(2) Two Hundred Forty-third Report on Demands for Grants (2013-14)
pertaining to the Ministry of Heavy Industries and Public Enterprises
(Department of Heavy Industry).

(3) Two Hundred Forty-fourth Report on Demands for Grants (2013-14)
pertaining to the Ministry of Micro, Small and Medium Enterprises.


rjs
Fd. By c1
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12.06Y hrs.

STANDING COMMITTEE ON SCIENCE AND TECHNOLOGY,
ENVIRONMENT AND FORESTS
239™ to 245™ Reports

it wdta ewen (SrenIsn): weeyl, # fas dem wenfie!, gatarvr iR a= ddeft wmit afafa

& fr=forRad gfide (3ol e f2= o) |91 ued R 9l § -

1. URATY] oAl GWHT BT M AT (2013-14) & Aae H QI Al AT qal HierdeT |

2. fagm SR dienfie faunT @1 saM Al (2013-14) & Wde | &1 Al Areirdar ufidad|

3. TATaRU1 3R a9 HATSHT I 3 AN (2013-14) & Hag H Q1 Al Sarcial yfoded |

4. 3fARE fAWTT @Y QM ARN (2013-14) & Hdg H a1 Al FATCAal Hfda |

. gt fage H#ATG B IIM AN (2013-14) & Heg H &1 Wl dqredal gioded |

6. d9IP AR AR Igdu™ fAWFT &1 SraM AW (2013-14) & Heg # & WAl
EEIGISEIIRCEST

7. SIT-Urenfie fumT @ o aM AN (2013-14) & Wy # a1 |l Gdrelal yfode|

[¢)]
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12.06 V% hrs.
PAPERS LAID ON THE TABLE...Contd.

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR):

Madam, on behalf of my colleague, Shri Jitin Prasada, I beg to lay on the Table:-

(1)

2)

€)

(4)

()

(i) A copy of the Annual Report (Hindi and English versions) of the Sarva
Shiksha Abhiyan Punjab, Chandigarh, for the year 2011-2012, alongwith
Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of
the working of the Sarva Shiksha Abhiyan Punjab, Chandigarh, for the
year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.
(Placed in Library, See No. LT 9078/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the State
Education Mission Authority of Meghalaya (Sarva Shiksha Abhiyan),
Shillong, for the year 2011-2012, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of
the working of the State Education Mission Authority of Meghalaya
(Sarva Shiksha Abhiyan), Shillong, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.
(Placed in Library, See No. LT 9079/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the Manipur
Rashtriya Madhyamik Shiksha Abhiyan, Imphal, for the year 2011-2012,
alongwith Audited Accounts.
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(6)

(7)

(8)

)

(10)

(11)

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Manipur Rashtriya Madhyamik
Shiksha Abhiyan, Imphal, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (5) above.
(Placed in Library, See No. LT 9080/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the Goa
Rashtriya Madhyamik Shiksha Abhiyan, Alto Porvorim, for the year
2011-2012, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Goa Rashtriya Madhyamik Shiksha
Abhiyan, Alto Porvorim, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (7) above.
(Placed in Library, See No. LT 9081/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the
Jharkhand Secondary Education Project Council, Ranchi, for the year
2011-2012, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Jharkhand Secondary Education Project
Council, Ranchi, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (9) above.
(Placed in Library, See No. LT 9082/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the U.T. of
Dadra and Nagar Haveli Rashtriya Madhyamik Shiksha Abhiyan,
Silvassa, for the year 2011-2012, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
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(12)

(13)

(14)

(15)

(16)

(17)

Government of the working of the U.T. of Dadra and Nagar Haveli
Rashtriya Madhyamik Shiksha Abhiyan, Silvassa, for the year 2011-2012.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (11) above.
(Placed in Library, See No. LT 9083/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the UT
Mission Authority Andaman and Nicobar Islands Rashtriya Madhyamik
Shiksha Abhiyan, Port Blair, for the year 2011-2012, alongwith Audited
Accounts.

(1i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the UT Mission Authority Andaman and
Nicobar Islands Rashtriya Madhyamik Shiksha Abhiyan, Port Blair, for
the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (13) above.
(Placed in Library, See No. LT 9084/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the Tripura
Rashtriya Madhyamik Shiksha Abhiyan, Agartala, for the year 2011-2012,
alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Tripura Rashtriya Madhyamik Shiksha
Abhiyan, Agartala, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (15) above.
(Placed in Library, See No. LT 9085/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the Gujarat
Council of Secondary Education, Gandhinagar, for the year 2011-2012,
alongwith Audited Accounts.
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(ii)

(18)

(19) (i)
(ii

(20)

@D @)
(ii)

(22)

(23)
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Statement regarding Review (Hindi and English versions) by the
Government of the working of the Gujarat Council of Secondary

Education, Gandhinagar, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (17) above.

(Placed in Library, See No. LT 9086/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Rajasthan Council of Secondary Education Rashtriya Madhyamik Shiksha
Abhiyan, Jaipur, for the year 2011-2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rajasthan Council of Secondary
Education Rashtriya Madhyamik Shiksha Abhiyan, Jaipur, for the year
2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (19) above.

(Placed in Library, See No. LT 9087/15/13)
A copy of the Annual Report (Hindi and English versions) of the Sarva
Shiksha Abhiyan Mission Nagaland, Kohima, for the year 2011-2012,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan Mission
Nagaland, Kohima, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (21) above.

(Placed in Library, See No. LT 9088/15/13)

A copy of the Annual Accounts (Hindi and English versions) of the Rajiv
Gandhi University, Rono Hills, for the year 2011-2012, together with Audit
Report thereon.
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(24)

(25)

(26)

(27)

(28)

(29)

(30)

€2))

(1)

(i)

(1)

(i)

40

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (23) above.
(Placed in Library, See No. LT 9089/15/13)
A copy of the Annual Accounts (Hindi and English versions) of the Guru
Ghasidas Vishwavidyalaya, Bilaspur, for the year 2011-2012, together with
Audit Report thereon.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (25) above.
(Placed in Library, See No. LT 9090/15/13)
A copy of the Annual Accounts (Hindi and English versions) of the Dr. Hari
Singh Gour Vishwavidyalaya, Sagar, for the year 2010-2011, together with
Audit Report thereon.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (27) above.
(Placed in Library, See No. LT 9091/15/13)
A copy of the Annual Report (Hindi and English versions) of the Sarva
Shiksha Abhiyan Rajya Mission Tripura, Agartala, for the year 2010-
2011, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan Rajya Mission
Tripura, Agartala, for the year 2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (29) above.
(Placed in Library, See No. LT 9092/15/13)
A copy of the Annual Report (Hindi and English versions) of the Odisha
Madhyamik Shiksha Mission, Bhubaneswar, for the year 2010-2011,
alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
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(32)

(33)

(34)

(35)

(36)

(37)

(1)

(i)

(1)

(ii)
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Government of the working of the Odisha Madhyamik Shiksha Mission,
Bhubaneswar, for the year 2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (31) above.
(Placed in Library, See No. LT 9093/15/13)
A copy of the Annual Report (Hindi and English versions) of the Kerala
Madhyamik Shiksha Abhiyan, Thiruvananthapuram, for the year 2010-
2011, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Kerala Madhyamik Shiksha Abhiyan,
Thiruvananthapuram, for the year 2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (33) above.
(Placed in Library, See No. LT 9094/15/13)
A copy of the Annual Accounts (Hindi and English versions) of the Manipur
University, Imphal, for the year 2011-2012, together with Audit Report
thereon.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (35) above.
(Placed in Library, See No. LT 9095/15/13)
A copy of the Annual Report (Hindi and English versions) of the Delhi
Rashtriya Madhyamik Shiksha Abhiyan, Delhi, for the year 2011-2012,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Delhi Rashtriya Madhyamik Shiksha
Abhiyan, Delhi, for the year 2011-2012.
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(38)

(39)

(40)

(41)

(42)

(43)

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (37) above.
(Placed in Library, See No. LT 9096/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the
Lakshadweep Rashtriya Madhyamik Shiksha Abhiyan, Kavaratti, for the
year 2011-2012, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Lakshadweep Rashtriya Madhyamik
Shiksha Abhiyan, Kavaratti, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (39) above.
(Placed in Library, See No. LT 9097/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the U.T. of
Daman and Diu Rashtriya Madhyamik Shiksha Abhiyan, Daman, for the
year 2011-2012, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the U.T. of Daman and Diu Rashtriya
Madhyamik Shiksha Abhiyan, Daman, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (41) above.
(Placed in Library, See No. LT 9098/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the Sarva
Shiksha Abhiyan Uttarakhand, Dehradun, for the year 2011-2012,
alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan Uttarakhand,
Dehradun, for the year 2011-2012.
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(44)

(45)

(46)

(47)

(48)

(49)

(50)

(1)

(1)

(i)

(1)

43

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (43) above.
(Placed in Library, See No. LT 9099/15/13)
A copy of the Annual Report (Hindi and English versions) of the Madhya
Pradesh Rashtriya Madhyamik Shiksha Abhiyan, Bhopal, for the year
2011-2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Madhya Pradesh Rashtriya Madhyamik
Shiksha Abhiyan, Bhopal, for the year 2011-2012.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (45) above.
(Placed in Library, See No. LT 9100/15/13)
A copy of the Annual Accounts (Hindi and English versions) of the Visva-
Bharati, Santiniketan, for the year 2011-2012, together with Audit Report
thereon.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (47) above.
(Placed in Library, See No. LT 9101/15/13)
A copy of the Annual Accounts (Hindi and English versions) of the
Pondicherry University, Pondicherry, for the year 2009-2010, together with
Audit Report thereon.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (49) above.
(Placed in Library, See No. LT 9102/15/13)
A copy of the Annual Report (Hindi and English versions) of the
Arunachal Pradesh Rashtriya Madhyamik Shiksha Abhiyan, Itanagar, for
the year 2009-2010, alongwith Audited Accounts.
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(52)

(53)

(54)

(55)

(56)

(57)

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Arunachal Pradesh Rashtriya
Madhyamik Shiksha Abhiyan, Itanagar, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (51) above.
(Placed in Library, See No. LT 9103/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the
Lakshadweep Rashtriya Madhyamik Shiksha Abhiyan, Kavaratti, for the
year 2010-2011, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Lakshadweep Rashtriya Madhyamik
Shiksha Abhiyan, Kavaratti, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (53) above.
(Placed in Library, See No. LT 9104/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the
Maharashtra Rashtriya Madhyamik Shiksha Abhiyan, Mumbai, for the
year 2010-2011, alongwith Audited Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Maharashtra Rashtriya Madhyamik
Shiksha Abhiyan, Mumbai, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (55) above.
(Placed in Library, See No. LT 9105/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the
Puducherry Rashtriya Madhyamik Shiksha Abhiyan, Puducherry, for the
year 2011-2012, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
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(58)

(59)

(60)

(61)

(62)

(63)

Government of the working of the Puducherry Rashtriya Madhyamik
Shiksha Abhiyan, Puducherry, for the year 2011-2012.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (57) above.
(Placed in Library, See No. LT 9106/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the
Arunachal Pradesh Rashtriya Madhyamik Shiksha Abhiyan, Itanagar, for
the year 2010-2011, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Arunachal Pradesh Rashtriya
Madhyamik Shiksha Abhiyan, Itanagar, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (59) above.
(Placed in Library, See No. LT 9107/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the
Maharashtra Prathmik Shikshan Parishad (Sarva Shiksha Abhiyan),
Mumbeai, for the year 2010-2011, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Maharashtra Prathmik Shikshan
Parishad (Sarva Shiksha Abhiyan), Mumbai, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (61) above.
(Placed in Library, See No. LT 9108/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the Mizoram
Sarva Shiksha Abhiyan Mission, Aizawl, for the year 2007-2008,
alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the

Government of the working of the Mizoram Sarva Shiksha Abhiyan



08.05.2013 46

(64)

(65)

(66)

(67)

(68)

(69)

Mission, Aizawl, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (63) above.
(Placed in Library, See No. LT 9109/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the
Himachal Pradesh Sarva Shiksha Abhiyan Mission, Shimla, for the year
2010-2011, alongwith Audited Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Himachal Pradesh Sarva Shiksha
Abhiyan Mission, Shimla, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (65) above.
(Placed in Library, See No. LT 9110/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the
Uttarakhand Mahila Samakhya Society, Dehradun, for the year 2011-
2012, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Uttarakhand Mahila Samakhya Society,
Dehradun, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (67) above.
(Placed in Library, See No. LT 9111/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the Bihar
Mahila Samakhya Society, Patna, for the year 2011-2012, alongwith
Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Bihar Mahila Samakhya Society, Patna,
for the year 2011-2012.
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(70)

(71)

(72)

(73)

(74)

(75)

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (69) above.
(Placed in Library, See No. LT 9112/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the Assam
Mahila Samakhya Society, Dispur, for the year 2011-2012, alongwith
Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Assam Mahila Samakhya Society,
Dispur, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (71) above.
(Placed in Library, See No. LT 9113/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the Gujarat
Mahila Samakhya Society, Gandhinagar, for the year 2011-2012,
alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Gujarat Mahila Samakhya Society,
Gandhinagar, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (73) above.
(Placed in Library, See No. LT 9114/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the Mizoram
Rashtriya Madhyamik Shiksha Abhiyan, Aizawl, for the year 2011-2012,
alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Mizoram Rashtriya Madhyamik
Shiksha Abhiyan, Aizawl, for the year 2011-2012.
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(76)

(77)

(78)

(79)

(80)

(81)

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (75) above.
(Placed in Library, See No. LT 9115/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the
Chhattisgarh Rashtriya Madhyamik Shiksha Abhiyan, Raipur, for the year
2011-2012, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Chhattisgarh Rashtriya Madhyamik
Shiksha Abhiyan, Raipur, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (77) above.
(Placed in Library, See No. LT 9116/15/13)

(i) A copy of the Annual Report (Hindi and English versions) of the
Rajasthan Council of Elementary Education, Jaipur, for the year 2011-
2012, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rajasthan Council of Elementary
Education, Jaipur, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (79) above.
(Placed in Library, See No. LT 9117/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the Central
Institute of Classical Tamil, Chennai, for the year 2011-2012, alongwith
Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Central Institute of Classical Tamil,

Chennai, for the year 2011-2012.
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(82) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (81) above.

(Placed in Library, See No. LT 9118/15/13)

... (Interruptions)
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12.07 hrs.
STATEMENTS BY MINISTERS

(i) Status of implementation of the recommendations contained in the 1%, 14“’,
19™ ,31%, 43" and 51% Reports of the Standing Committee on Personnel,
Public Grievances, Law and Justice, pertaining to the Ministry of Personnel,
Public Grievances and Pensions”

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Madam, I beg to lay a
statement regarding the status of implementation of the recommendations
contained in the following Reports of the Standing Committee on Personnel,
Public Grievances, Law and Justice, pertaining to the Ministry of Personnel,
Public Grievances and Pensions:-

(1) 1st Report on Demands for Grants (2004-05);

(1)  14th Report on Demands for Grants (2006-07);

(i11))  19th Report on Demands for Grants (2007-08);

(iv)  31st Report on Demands for Grants (2008-09);

(v)  43rd Report on Demands for Grants (2010-11);

(vi)  51st Report on Demands for Grants (2012-13).

The Department Related Parliamentary Standing Committee on
Personnel, Public Grievances, Law and Justice had made 25 recommendations
in its First Report on the Demands for Grants (2004-05) of the Ministry of
Personnel, Public Grievances and Pensions. This Hon'ble House has already
been informed on 17.05.2012 that out of the above 25 recommendations, 23
recommendations had already been implemented and no further action remains

to be taken on them. In regard to the remaining 2 recommendations, Madam,

* Laid on the Table and placed in Library See No. LT. 9172/15/ 13.
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with your permission, I lay one Statement on the Table of the House which
indicates the present status on these recommendations. Statement No.I indicates
the position regarding these 2 recommendations which are at various stages of
implementation. The progress of the implementation of the recommendations of

the Committee is being closely monitored by my Ministry.

I further state that the Committee had made 48 recommendations in its
14™ Report on the Demands for Grants (2006-07) of the Ministry of Personnel,
Public Grievances and Pensions. This Hon'ble House has been informed on
17.05.2012 that out of these, 47 recommendations had already been
implemented or no further action remained to be taken on them. Action on the

remainingl recommendation has been completed as indicated in Statement-11.

I further state that the Committee had made 74 recommendations in its 19"
Report on the Demands for Grants (2007-08) of the Ministry of Personnel,
Public Grievances and Pensions. The Hon'ble House has been informed on
17.05.2012 that out of these , 71 recommendations had already been
implemented or no further action remained to be taken on them. As regards
the remaining 3 recommendations, I lay two Statements on the Table of the
House which indicate the present status. Statement-Ill indicates the position
regarding 1 recommendation which has since been implemented. Statement-
IV lists the status of the remaining 2 recommendations which are still at
various stages of implementation. The progress of the implementation of the
remaining recommendations of the Committee is being closely monitored by

my Ministry.

I further state that the Committee had made 48 recommendations in its
31" Report in Chapters IILIV & V on the Action Taken Replies of the
Government on the recommendations contained in the 25" Report on
Demands for Grants (2008-09) of the Ministry of Personnel, Public
Grievances and Pensions. Chapter-1ll of the 31* Report contains 11
recommendations. This Hon'ble House has already been informed that all the

11 recommendations contained in the Chapter-Ill of the 31* Report had been
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implemented before 31.08.2011. Chapter-IV of the 31% Report contains 36
recommendations. This Hon'ble House has already been informed on
08.09.2011 that out of 36 recommendations, 34 recommendations had already
been implemented and no further action remains to be taken on them. Out of
the remaining 2 recommendations, 1 recommendation has since been
implemented as indicated in Statement-V. The remaining 1 recommendation
is at various levels of implementation as indicated in Statement-VI. The
progress of the implementation of the remaining recommendations of the
Committee is being closely monitored by my Ministry. 1 recommendation in

chapter-V has been implemented.

[ further state that the Committee had made 18 recommendations in
chapters III and IV of 43™ Report on the Action Taken Replies of this Ministry
on the recommendations / observations contained in the 38" Report on Demands
for Grants (2010-11) on the Ministry of Personnel, Public Grievances and
Pensions. This Hon'ble House has already been informed on 17.05.2012 that out
of 18 recommendations, 8 recommendations have already been implemented
and no further action remains to be taken on them. Out of the remaining 10
recommendations, action on 6 recommendations have now been completed as
indicated in Statement-VI 1. The remaining 4 recommendations as indicated in
Statement VIII are at various stages of implementation. The progress of the
implementation of these recommendations of the Committee is being closely

monitored by my Ministry.

I further state that in its 51% Report on Demands for Grants (2012-13) of this
Ministry, the Parliamentary Standing Committee has made 79
recommendations/observations. The Parliamentary Standing Committee
considered the Action Taken Notes furnished by this Ministry on the

recommendations/observations in the 51% report and made

further observations on 33 paragraphs and presented as the 56™ Report. The

present status of these 33 recommendations are as indicated in Statement-IX.
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The progress of the implementation of these recommendations of the Committee

is being closely monitored by my Ministry.

12.08 hrs.
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(ii) Status of implementation of the recommendations contained in the 14"
Report of the Standing Committee on External Affairs on Demands for
Grants (2012-13), pertaining to the Ministry of External Affairs

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI PRENEET KAUR): Madam, I beg to make a statement regarding
the status of implementation of the recommendations contained in the 14th Report

of the Standing Committee on External Affairs.

The Standing Committee on External Affairs examined the Demands for
Grants of the Ministry of External Affairs for the year 2012-13 and laid its 14th
Report in the Lok Sabha on 8 May, 2012. The report included 28
Recommendations, on which Action Taken Report was submitted to the
Committee on 30 July, 2012.

Now, I am laying on the Table of the House the progress made in
implementation of the recommendations of the Committee, as required under
Hon'ble Speaker's above direction. The recommendations of the Committee have
been studied in true letter and spirit and every endeavour will be made to look into

these recommendations.

I would not like to take the valuable time of the House to read out all the
contents but would request that this may be considered as read.

... (Interruptions)
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12.09 hrs
MATTERS UNDER RULE 377"

MADAM SPEAKER: Hon. Members, the Matters Under Rule 377 shall be laid
on the Table of the House. Hon. Members may personally hand over slips at the

Table of the House immediately as per practice.

(i) Need to open the closed level crossings in Pratapgarh district,
Uttar Pradesh

IGHAR T R (FATe): AY G9ET &5 JAe W Sl Xeld WIed ©§ el SuAN
R @ 15 § 20 AT ¥ MU Wal U o H1af & folg - ® & g2t Yo fawmr 7 9-
TS e WIEdh & UM T Y iR IR TR W ARl &1 Ve Wied | -9 &
T Ad M | @ A B NI AT B 39 UR 3R VW UR 9N b fov d9-99
iy g O% ST Tsdl ¥ 3iR fBami &l o @di § &1 &3 H§ o syfaeny & &
S Il IR USrdd STl Wd 81 6T © IR 98y ) 991 81 W1 © | 39 oH-faRieh v &
U g ol o sfigia™ 8 @ € 3R AN H Seve ST © | bs VN Bich © el
SYANT feetes BT dIale H Bl & O SHIRIS, HHTYR Ud JATIiS eex § il Har
& I Tl Bich | A Hich Ufedid & M- & o0 d¢ &x QT U € | Vofd 7 39 Fdy &
frell Sufaffe & 18 wors #efaRr 781 fovan ofiR oot Jgforad & fewd & wed 48 o
fag St SRt & & |

WHR A RY ¢ 6 59 ddg 4 o9 Gfaen o1 e F W&@d gY gamie et & 49
Y HIEH! DI STeg @iall WY e ufeetds &1 ®Ig ddel® 1 8 3R fear s wai |

JRITAR BRI B qb |

* Treated as laid on the Table.



08.05.2013 56

(ii) Need to create awareness about the ill-effects of pesticides found in
vegetables

SHRI CHARLES DIAS (NOMINATED): Nowadays most of the vegetables
coming to the market are coated with pesticides to protect them from pests and
insects. Most of the pesticides are harmful to human body. The farmers are
forced to use pesticides to protect their crops and generally the farmers are not
in a position to clean all the vegetables as this is practically not feasible. In
their eagerness to gather their crop and taking the same to market, they are least
bothered about the pesticides. It has been reported that the pesticides cause right
from stomach disorders and damages to internal organs and even cancer. In many
cases, skin allergy and various other allergies are developed in human beings due
to consumption of pesticides through vegetables.

It is pointed out that vegetables with pesticides on it can be washed off
if it is kept in water for one or two hours. In many of the hospitals and public
places notices showing the danger of using the vegetables without proper
washing, have been displayed. I urge upon the Government to take immediate
steps to study the matter and provide adequate publicity for keeping the
vegetables in water for hours to free it from pesticides before cooking. Also,
steps have to be taken to display this information in all the Government and
private hospitals and nursing homes, so that many people can save

themselves from the dangers of pesticides.
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(iii) Need to include Pali language in UPSC examination and also
in the Eighth Schedule of the Constitution

A THT AERE TGS (TS SRU-AE):  § WHR B AH B dld qdl AN &
feie 5 A/, 2013 @1 W fby MU AffPoHem B AR AHNG BT GRS gl A
Afefthener # uTell WIfE BT D=1 dAlh a1 AN BT & YR Bl debieye f[aug ol |
gl fear g |

aTell U YRS AT € | 39 WINT &1 IR SR SAM YRG 9 8 g ¥ | uTelt
Afe dpleqd WIN & AR W S Al qdl AR &I w¥elm &t § T 33 a9l 4 M
g | gf@y @t 10,000 faEmeff s9 Wi & W AR B § SR S W SHI 400
et g1 e § dod © | UTell Wifec WRA & Pt 55 favafaenerdl # ygrm S © |

Aol dig Ao el Wi A € § | AR dfaes e sierefi €1 dmEr e
ITSHR B Ulell Ao H HS@YU ANEH & | S8 UTell ATHRYl R UTell TGP B
3ol o), wRISH 9 ORI T H AT fhar o | S @ siw uRem ¥ 8 e
freafqenera # s urell faumT &1 7o far T o |

31 § AYPR A I§ A1 Il g b SWa Afefhaed &1 Jeg 9 Sieg & fhar 9y
JAT Tell Ao BT g Al AT AN DI J& WeT H AR M fHar Ay iR H
WRBR A T W AN BAT § (P dTell 191 BT AfqemT &1 radl =t 7 wmider fanr sy |
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(iv) Need to grant exemption to the Primary Agricultural Credit Societies in
Kerala from the provisions of Section 18, 22 and 24 of the Banking
Regulation Act

SHRI K. P. DHANAPALAN (CHALAKUDY): There is a three-tier credit structure
prevailing now in Kerala with Kerala State Co-operative Bank the Apex bank with 20
branches, 14 District Co-operative banks with 668 branches and 1600 Primary
Agricultural Credit Societies (PACS) with 3000 branches. The three tier structure in
Kerala is having a deposit base of around Rs. 1 lakh crores and nearly Rs,
72000/~crores loans outstanding at present. The PACS in Kerala play a vital role
in mobilising the rural resources by accepting all types of deposits and provide all
types of banking services. Similarly, any sort of reform in the co-operative sector has
far reaching effect on the co-operative structure of the State. The provisions of the
Banking Laws (Amendment) Act, 2012 recently passed by the Parliament prohibit
the freedom given to Primary Co-Operative Credit Societies to operate as banks
without a licence from RBI. In the circumstances it is requested that while making
rules, a few suggestions may be considered and special privileges may be given to
Kerala. First, in the case of PACS, the licensing criteria may be relaxed and
simplified to an affordable level.

Secondly, the Societies which are accepting deposits from members and
the transactions are restricted to members only may be exempted from the
provisions of Section 22 of the Banking Regulation Act.

Thirdly, as per provisions contained in section 18 and 24 of the
Banking Regulation Act, related to the maintenance of Cash Reserve Ratio and
Statutory Liquidity Ratio requirements for cooperatives, the rates may be fixed to
an affordable and reasonable level. Hence I request to grant exemption to the PACS
of Kerala from the provisions of section 18, Section 22 and Section 24 of the
Banking Regulation Act as applicable to Co-Operative Societies invoking the
powers conferred under section 53 of the Banking Regulation Act.
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(v) Need to close the chemical industries in Nagda in Ujjain district, Madhya
Pradesh posing serious threat to lives of the people

M IES ey (Sooid): WX GHC &3 I HE Uo¥l S Bl el dedial H R
R Ud IRM SR gR1 PRIl &1 Seoied &R AMG Siad & 91 Radars e @
RIS SR 8 | ookt vd IR Uoh @ararep &iofl & S & | H 59 999 4 99 H g8
Jfrafareil & aN # W& Bl AT B BT §, ol | T 39 W Bl HrIarel Tel
g e

HIAAR, 30 3, 2013 B IR I ¥ AW FaARSS W B Ram@ gan
R HAT 200 AT IRUATA H ITARIGA 8, AU @ &3 H I BN AR Bl FiF o H
ST ®is B W 99 T | A} S SR W W el s S A1 a1 i R TS 99 9w &
AT T ARG Bie A 8RN | old’i el 3 39 R9E &1 I8 Ugell gl T8l ©
3t BT # 21 W, 2013 T 7 fdwwR, 2012 &1 i &1 Rer@ gan o, e Fgt wfeat
oft ITHT FHHT MU TRAT oM, TEI B AR AN 3T HT TR HIST qie TR HIAGA DI BrS
AR | H 1 7g DI QAT BT 8Tl S AT Ugdl | g8f ARepT o Ad 8T g4 U &l
a1 bel fb g1 SEi A g fHord foerarsti e a1 A S gu difedl 9@ Bl T AR <
9 I AN T HIgD B G AT U fHAT A1 A U S 9 U BT Py od1d el o

T SN W s WAES T Mdherd ® fh R ofe wRie giax afa sfem &
ST § 97 TGN el ® gRI I B U8 R A qg W B Al § | IRM AW H Th
SffE B g W B gD 8, I I DI Y GHCAT IdThR AT IBI-ah] B QAT 17 o |
04 3fR[ER, 2010 P! I H YRS oflep BF I A AVR "l W Y o | 74 bl ared
TST U A R B [USTS S OR gl O R80T § | 9 SR gRT Ugd il Bl
IR B S W & STl S @1 8 O iU & &3 &1 Ul §iyd 81 M1 8, 8 Bl
el 4N HER ol TR R Bt g ofl, e PR 9 & & 12 Afd A |
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difSd UTg Y I | 39 WIFR ARRSG SFIA &1 url T8l @ 8 & | gers | i o e
R yfody o fear 1 39 |1 S A S W sifafiadnd off Ser fawer, 2011 9@ of
A D o B Ud 0 9gueT A g T Ry O Afed e A AW & [Su e
faie a@ ot ot =€l fopy Q€ |

AT A FAFE B UB AWl T AT B 97 fo 9 dfe S wemed |
ICET PR T d9 PHiS bl FHFA AT o1 | q IR 3R URH & 3far I AT
B B TRIGRT QAR TR 37 & & | 31 AR & 6 7 QA1 S8 B AT5HA R J41a

I g forar ST =nfey arfes SH-Shad &1 a=arar S 9 |
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(vi) Need to announce a special financial package for jute cultivators in
coastal districts of Andhra Pradesh

SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): I would like to
draw the attention of the Government to the gloomy state of affairs of the Jute
industry. Coastal areas of Andhra Pradesh is one of the main sources of raw material
for Indian Jute Industry. We are all aware that the Jute Corporation of India Ltd. (JCI)
was set up in 1971 as an official agency by the Government of India with the aim to
provide minimum support price (MSP) to the jute cultivators and also work as a
helping hand in the raw jute sector. But, due to extreme weather conditions, the jute
farming community is in distress. In spite of heavy demand for jute bags, the
industry is not in a position to cater to the needs of domestic demand. In Andhra
Pradesh alone, several jute mills are on the verge of shutting down due to non-
availability of raw jute. As a result, thousands of jute mill workers are on road. It is
because of non-supportive price from State Governments for jute farmers. The
farmers are alternatively converting their jute cultivation land into real estate
sector for lucrative offers. Therefore, the whole jute industry is losing its sheen.

I, therefore, strongly urge upon the Government to take immediate steps to
revive the jute industry and to announce a special package for jute cultivators and
also to look into the problems of jute farming community in Coastal Districts of

Andhra Pradesh.
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(vii) Need to set up another Jawahar Navodaya Vidyalaya in Jalore district,
Rajasthan

$it qaot TH. W (WTER): SR T |rerar vd fRien & &5 # fUsst gon g do1 o &
HIERAT &R 2011 BT SIUAT & AJAR 55.88 Hcerd & frad Yol gd Afgersil 1 e
S AT 71.83 TAT 38.73 © | ORAM ¥ I8 el Fqq &HH WeRd arerl e § o
Fierar ¥ Jffie iR W Ga ifde & | TS §ATed WRA WRPGR ERT 59 o ol
® w0 § fafed fear mar 8 qen a8 Rien dlosmosiiogwo Arer & siava fafea 8 | Jsl
e ST Pl STRRAT BT 18.6 TRIRA TAT JOTOSI0 9.00 IR & | fel 1 Wi
R W 991 © TOHE SATeR TAIed SHadqRT St [T geErerd 3 75 fdoHio g8 W B ay
1987 # UM & 91§ (Yo Ud uracqel e Sueer wRar @1 8 U9 Ud SR TdIed
faeme e TEe & Wi Wigd 60 S @ smavgdar 7 aife &R oifde W #
gedi B Uyl e & S Wb | A8 AT (IS TR AR MER Ud W gard
JEfT &3 & oAl © Y9 & U qn aHHE W SEifeld SareR Ay fauimer SRAdayRy
AT AR U9 fadear dard Iy & Bl @ uaw & fog B | Y SaneR Jded
e &g ARy ferey affa 95 Reell & 999 & IUR 25 Uds Y7 U4 RS Haw
DI FaRRIT Tl TR gRT &R off T 8 | 3 I8l Bl DI FHT DI <d gy a9y
RN 1 FeToR Y@ gU el H Ueh 3iR Sarex diey fdermerd @iel &1 B oY |
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(viii) Need to provide employment to the youth of Bharuch parliamentary

constituency, Gujarat in the industries set up in the region

N AGENS St @@ (W) W GGG 47 96 H IS99 FEN o § AR T T
SN DI WG B H R AR BT SHH fferdfed & 78 8 | Wil B S srferufza
fpr S & BRU favenfid aRaR & AN B U M BT BIs FEA T8 @ WA 2 IR
fawenfid TRaR & ORI = fafr=1 difere SurferRrt oy RIS &t R & Ay SR SeR
A T T iR FE gar SONfrafer d S Riemimd #% 3000 T W 5000 T B AN BN
RE| 39 I 7 § 33 IR 39 AWy o MIfed ® &% WHR iR T50 WHR & T
oMM 3T E WY 99 W 37 q By Aaiyord HRIae! T8 g8 s SR R dn
3ITST ST SATGIel BRI & 3R ITH S[avawd IATDIY © |

3 Wdg H WHR ¥ IR T 5 so-as s o few e s 6 favenfig &ik
R IRAR & AR DI D! ATIAGAR AIBd & S T8 A1 37 dlel 99T § 994 ©
fovenfod aRaR & AN gRT 391 wRAfUd 93 ds ANl & RIc THh g7 3Miaie WSl 8 Adhd
=
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(ix) Need to set up a National Institute of Communicable Diseases in Gujarat

2 ARANE FIBISAT (3FRe): H WWHR BT &M 3 AR QAT AR [P JoRE 59 4
T ST ATH HIRYTdd [SSoT g Bl RN IRA Y S Bl A AaeTDhall ©
D! BT FHT | AT W B ST @ 2 | s 99§ #9 59 Awy B Wwe § o
Rr® Sae § WREHR 7 Jaran {6 @rea 1d RaR Heamr #3Teld, R ARGR - ORI 3
TS SIS 3t Bigfdead Sl B &1 T Wil WM |eel yarg f$urcde sife

Wy, O HATe, ARA WRBR DI R fhar o iy fSurcHe oifw va=y, fo w3 o

SENESEERNICRsEA o |

# oy A H AT AR [ ORI ST H AR SIS A% BiRYfehac
STt @ @1 Ara IR {6 O Bl A Srawgdar & difes wiasy # fafi=t webren
TRAT & JbIT BT HH fHAT O Wb | SIS AR 7 B AP I D JAT G
e & fory STAr B iU HehHe AN B F9Ed 9 YR Bl BH bR qb oA
3fferep A 3Mfdres TR H TRIg HAoigR! Ud fhAMl 1 g9 dIRAT & ST 1 qahA |

3 § B WDR DI IFIRY HIAT A 6 a8 ORI I H e SEISC 3H(h

HIGdhad fEsiiore @ AT URH fh S & faen # - amues SAfed &l & # I@d g9

i weq Sery |
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(x) Need to accord environmental clearance and allocate coal for the
proposed NTPC power plant at Bilhaur in Misrikh parliamentary
constituency, Uttar Pradesh

2 aEle AR Waa (FaReE): S e vow & faRa v afd fUsst gor dw9ay e
T TH IO &7 H TASHURN @1 2X660 #mare & iR uRareEr & v drgen
e v fadie 17.02.2011 H 3fSl ST HREAT W1 off | PRI fded &g s [aeq
TifreRor @ RreilRer wdfifera & 1 59 aRASHT & folv el H3Ted gRT B 3ided &
forg e sriferd € | wafarer v @ WA & U GATARYT WEAfd B STSl ol R B
T aRASHT BT PRI de BT fAdid I d ©

3T s WRPR A IR © [P 98 oS &3 S 2X660 Amare vIed™l 31 [{I@R
URATSHT BT TATaRON HEART 31 PHIFel 3fde Afdeid HRAY S o aeId HRIATE Hy|
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(xi) Need to address the problems of jute farmers and jute industry in West
Bengal and other parts of the country
DR. RATNA DE (HOOGHLY): As we all are aware, West Bengal contributes
about 70% to the total Jute production. Jute is called Golden fibre and it is the
second most important fibre yielding crop next to cotton. Nearly 40 lakh farming
families and 2.5 lakh persons are directly involved in this trade. In West Bengal
alone, nearly 23 lakh farming families are closely engaged in Jute cultivation. In
such a state of affairs, there is an urgent need for the Government to announce
measures to address the problems of Jute farmers. There is a competition between
Jute and allied fibre sector on one side and synthetics on the other. There has been
hike in different agricultural inputs which have considerably increased the cost of
jute production. At the national level, textile industry contributes around 4% to
the GDP and provided 18% employment in the industrial sector. Its share of
export is also a whopping 16%. Under such circumstances, I strongly urge the
Government to take innovative initiatives to rejuvenate the textile industry in West
Bengal. I would also request the Government to make efforts to assess the plight
of weavers of textile sector and address them accordingly. Efforts should be made

to revive the closed jute mills in West Bengal and in other parts of the country.
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(xii)Need to introduce Tamil language in Kendriya Vidyalayas in Tamil Nadu

SHRIMATI J. HELEN DAVIDSON (KANYAKUMARI): The regional languages
of some States in India are taught in Kendriya Vidyalayas in their respective States.
In Tamil Nadu, Tamil language is taught in all Government Schools, Government
aided schools, Matriculation Schools and CBSE schools, but not taught in all
Kendriya Vidyalayas except few KVs. In Tamil Nadu, every Kendriya Vidayalaya
has got more than 60% students from Tamil Nadu whose mother tongue 1s Tamil.
But they do not study Tamil language in KVs in the State.

Under Article 112 in the Education Code of Kendriya Vidyaiaya
Sangathan, which provides for teaching of a regional language/mother
tongue when 20 or more students opt for it, Tamil is introduced as an
additional subject. Apart from English that is a medium of instruction, Hindi
and Sanskrit are taught in these schools. But Tamil language is not taught in most
KVs in Tamil Nadu.

There is a persistent demand from students, parents and PTA to teach
Tamil language to all interested Tamil students in Kendriya Vidyalayas in
Tamil Nadu. Hence, I urge to introduce Tamil language in Kendriya
Vidyaiaya, Konam, Nagercoil and other KVs in Tamil Nadu under Article
112 in the Education Code of KVS from the academic year 2013-2014.
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(xiii) Need to include Tulu language in the Eight Schedule of the Constitution

SHRI P. KARUNAKARAN (KASARGOD): A good number of people in
Kasaragod and a large number of people in Karnataka are speaking Tulu
language for a long time. Tulu language has a great tradition in the social life of
the people in these States. Significant cultural as well as literary activities have
been witnessed in Tulu language. In recent time, Tulu language has
developed a separate script and Tulu academies have been formed both in
Karnataka and Kerala. Research works have been conducted on various subjects.
In order to promote and protect Tulu language which has a great tradition in
South India, I request the central Government to include Tulu language in the 8"

schedule of the Constitution.
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(xiv)Need to undertake exchange of enclaves between India and Bangladesh

SHRI NRIPENDRA NATH ROY (COOCH BEHAR): I want to bring to your
kind notice about the plight of people of my Constituency, Cooch Behar and the
threat our country is facing due to this problem. There are 51 enclaves of
Bangladesh which fall under Indian Territory and 111 enclaves of India which
fall under Bangladesh Territory and the population of Indian Enclaves is 37,334
as per joint head count conducted from 14-17 July, 2011. There is an urgent
need to solve this problem with the help of Bangladesh Government
immediately i.e. Exchange of Enclaves between the two countries. The people
residing in these enclaves are no one's people as the Indians who are living in 111
enclaves are not having access to any Indian Government facilities. They are not
provided with any ID Proof, Roads, Water, etc. There is also a very serious
problem which now-a-days is very common that people living in Bangladesh
Enclaves enter into the Indian Land and doing unlawful activities and run back to
their Enclaves and our Police or people is helpless to take any action as they have
no authority to enter foreign land. As these problems pertain to my Constituency,
I am in constant pressure from the locals here to raise this matter in the House
and get the problem solved immediately. I, therefore, request Hon'ble Prime
Minister to take up the matter immediately with the Bangladesh Government and
complete the work of exchange of enclaves and also to extend basic fundamental
rights to the people of our country and to prepare electoral rolls of those living in

Indian Enclaves as per Article 326 of our Constitution.
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(xv)Regarding irregularities noticed in implementation of loan waiver facility

to farmers

SHRI RAJU SHETTI (HATKANANGLE): The Government declared loan waiver
facility to farmers. It might be an election commitment to the farmers by the
Government. While implementing it some irregularities were found. At many
places the given norms were not followed and due to which huge loss was
incurred. In this scheme, at many places the norms of distribution and sanctioning
of loan amount were not followed. In some cases though the farmers are having
less land but they got huge amount which they were not entitled to. Please provide
details regarding the number of farmers exempted and benefitted who had loan of
10 lakh and more. Whether these farmers are having less than 2 hectres of land

and in that case the action proposed against them.

... (Interruptions)
MADAM SPEAKER: Kindly go back to your respective seats.
12.08 hrs.
At this stage Shri Ashok Kumar Rawat, Shri Ganesh Singh, Shri Brijbhushan

Sharan Singh, Shrimati Harsimrat Kaur Badal and some other hon. Members
went back to their seats.

e WG : FUT T dg ARA & oIy &S B A8y |

... (Interruptions)
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12.10 hrs.
NATIONAL SONG

(The National song was played)

MADAM SPEAKER: Hon. Members, I just saw one hon. Member walking out
when Vande Mataram was being played. I take a very serious view of this. I just
want to know why this was done. I would urge that this should never be done
again.
The House stands adjourned sine die.
12.11 hrs
The Lok Sabha then adjourned sine die.
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